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OA 2419/90

Prssant : Shri B, S. Mainsa. counsel for thf
spp!i cant.

Ms. Sunifca Rao, co:.Tnss 5 for ths
rsspondents.

In view of the fact that the offer of

ths respondents has tasen acc^eptsd bv ths

appliGsnt, Shri Hainss does not press this OA.

Hence tnis is dismissed' as withdrawn.

( P. C, Jam ) ( Rsit! Pal Singh.)
Member ( A> y i as Chs. i rman ( J )
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